UNIVERSAL SOMPO GENERAL INSURANCE CO LTD ‘s

Standard Fire Special Peril Policy (Commercial) — Add ons

1) Archives
(UIN: IRDAN134CP0010Vv01201819/A0050V01201920)

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that the insurance under this Policy is extended to cover
reasonable costs incurred in the reconstruction of archives, record account documents, plans,
computer programs and data, subject to back up copies / records being maintained in a safe and
secure place.

The Company shall, however, not be liable for any costs arising from false programming,
punching, labelling or inserting, inadvertent cancelling of information or discarding of data
media, and from loss of information caused by magnetic fields.

The indemnity provided herein shall be subject to the limit of indemnity as specified in The
Schedule.
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